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Friday, this the 3rd day of August, 2001. 
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HON'BLE MR A.M. SIVADAS, JUDICIAL MEMBER 
HON'BLE MR G. RAMAKRISHNAN, ADMINISTRATIVE MEMBER 

1,. 	Jaya C..K, W/o V. 
Senior , 0..A., 0/o 

2.. 	Mini C..S.., W/o N.. 
Senior T.0..A, 
0/0 the SDE, T&C, 

[By Advocate Mr M 

Vs.. 

Sivakumar, 
the SDE, T&C, Kollarn, 

Sun daresan, 

Kollam. 	 Applicants 

..R.. Rajendran Nair] 

1. 	Union of India represented 
by the Secretary to Govt. of India, 
Ministry of Communications, 
New Delhi. 

2.. 	Chairman, Telecom Commission, New Delhi. 

Chief General Manager, Telecom, 
Kerala Circle, Trivandrum 

Vijayamohandas KG, Telecom Technical Assistant, 
ON the Sub Divisional Engineer, 
Stored Programme Control Telex,, 
Telephone Exchange Building, Ernakulam. 

V. Baiju, S/o K. Vasudevan, 
Telephone Technical Assistant, 
0/o the Sub. Divisional Engineer, 
PCM Installation, KV. Avenue Building, 
Ayyappan kavu, 

6.. 	f3harath Sanchar Nigam Limited, 
represented by the Chief General Manager., 
Telecom, Kerala Circle, 
T r i van drum. 	 Respondents 

[Mr C.. Rajendran, SCGSC for R 1-3 & 61 
[Nlr..0..V, Radhakrishnan for R-4] 
[MrK..P. Dandapani for R-5] 

c!427J2. 

P,.K. Karthikeyan, 3/0 Govindan Nair, 
Working as Technical. Supervisor, 
Telephone Exchange, Kollangode, 
Palakkad Distr:ict. 	 Applicant 

[By Advocate Mr M.R. Rajendran Nair] 

Vs. 
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1.. 	The General Manager, Telecom, Palakkad.. 

2. 	The Chief General Manager, Telecom, Kerala Circle., 
Trivandrum.. 

3. 	Union of India represented the by 
Secretary to the Government of India, 
Ministry of Communications, New Delhi. 

4.. 	Lakshmi Narayanan.. C, Telecom Technical Assistant, 
O/o the Sub Divisional Engineering Maintenance, 
E-10 B. Exchange, Panampilly Nagar, Cochin-36. 

V. Bai.ju, S/o K. Vasudevan, 
Telecom Technical Assistant, 
O/o the Sub Divisional Engineer, PCM Installation, 
K.C. Avenue Building, Ayyappankavu. 

E3harat Sanchar Nigam Limited, 
represented by the Chief General Manager, 
Telecom, Kerala Circle, 
F rivandrum.. 	 Respondents.. 

[By Advaocate Mr C. Rajendran, :SCGSC for P 1-3 and 6] 
[Mr O.V. Radhakrjshnan for R-4] 
[Mr K.P. Dandapanai for R-51 

1.. 	T. Suresh Babu, S/o Vasu Nair, 
Senior Telecom Operating Assistant, Phones., 
cl/c) the General Manager (Telecom), Calicut.. 

2. 	A.K. Narayanan, S/o N.K. Manaran Chettiar, 
Senior Telecom Operating Assistant (Phones), 
Telephone Exchange, Kodenchery, Calicut,. 

3.. 	T. Abdul Majeed, S/o Ibrahim, 
Senior Telecom Operating Assistant (General)., 
O/o the General Manager (Telecom), Calicut.. 

4. 	K.N.Mar,oj,3/o K. Narayanan, Senior Telecom Operating 
Assistant (Phones), 0/0 the General Manager (Telecom), 
Cal icut. 	 Applicants.. 

[By Advocate Mr T.C. Govindaswamyj 

Vs. 

Union of India represented by 
the Secretary to the Government of India, 
Ministry of Communications, 
Department of Telecommunications, New Delhi.. 

The Chairman, 
Telecom Commission, New Delhi - 

The Chief General Manager (Telecom), 
Kerala Circle, Trivandrum. 

K. Shivanandan Asari, 
Telecom Technical Assistant, 
OCB Telephone Exchange, Thiruvananthapur... 



	

5.. 	John Thomas, 
Telecom Technical Assistant, 
Telephone Exchange, 
Panampilly Nagar, Ernakulam.. 

	

6.. 	V. Baiju, S/a K. Vasudevan, 
Telecom Technical Assistant, 
ON the Sub Divisional Engineer., 
PCM Installation, K.C. Avenue Building, 
Ayyappankavu• 	 Respondents 

[By  Advocate Mr K. Kesavankutty for R 1-3] 
[Mr O.Y. Radhakrish,ian for R 4 & 5] 
[Mr K.P. Dandapani for R-6] 

	

1... 	T..K. Omana, W/o K. Radhajcr - jshnan, 
Senior Telecom Operating Assistant (Phones), 
ON the Sub Divisional Engineer/phones Perumbavoor. 

A.P. Vistariathan, S/a A. Prabhakaran, 
Senior Telecom Operating Assistant/phones, 
0/a the Sub Divisional 

P. Girija, W/o T.N.G. Kaimal, 
Senior Telecom Operating Assistant (General), 
0/a the Sub Divisional Engineer, 
External II, Alwaye., 

4,. ' 	N.C. Saramma, W/o N. Mathew, 
Senior Telecom Operatinq Assistant (General), 
01a the Sub Divisional Engineer, 
External Ii, Alwaye. 

	

5.. 	N. Nalini, W/o p Prabhakaran Nair, 
Senior Telecom Operatiiig Assistant (General), 
ON the Sub Divisional Engineer/phones, Perumbavoor. 

6. 

	

	K. Lathika Kumari, W/o K.N. Somasekharan Nair, 
Senior Telecom Operating Assistant/phones, 
ON the Sub Divisional Engineer/phones, Perumbavoot".. 

7.. 	Shirley Thomas, (/o Thomas, 
Senior Telecom Operating Assistant (Phones) 
O/o t:he.Jijnior Telecom Officer/External, 
Ashram Road, Kaladi. 

8.. 	C..TAnnies, W/o Joseph, 
Senior Telecom Operating Assistant (Phones), 
01c) the Sub Divisional Engineer, Kalady. 

9.. 	Rosamma John, W/o Jacob Kurian, 
Senior Telecom Operating Assistant; 
Central Telegraph Office, Kottayarii. 

	

.1.0. 	Meena Chacko, W/o K..J Saju, 
Senior Telecom Operating Assistant (General), 
0/0 the Sub Divisional Engineer, Coaxial Maintenance, 
E md ku lam. 

	

11... 	Anihika Devi, t/o C N Pararneswara Warr,  icr, 
Senior Telecom Operating Assistant (General), 
ON the Sub Divisional Officer, Telecom, Perumbavoor 
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P..N.. Saralamma, W/o Ajithkumar, 
Senior Telecom Operating Assistant (Phones), 
0/a the Sub Divisional Engineer, Phones 
(Commercial), Pala. 

Jansamma Baby, 
W/o Baby Joseph, 
Senior Telecom Operating Assistant (Traffic), 
Telegraph Office, Palai. 

Prasanna Rajan, W/o P.S. Rajan Babu, 
Senior Telecom Operating Assistant (General), 
O/o the Principal General Manager, Telecom 
District, Eranakulam. 

Armies Poly, W/o K.3.. Poly, 
Senior Telecom Operating Assistant (General), 
0/c) the Principal General Manager, Telecom District, 
Ernaku laul 

	

16. 	Mollykutty Thomas, W/o Benny C..Cheeranchira, 
Senior Telecom Operating Assistant (Telegraph) 
Ieiegrph Office, Changanachery. 	Applicants 

[By Advocate Mr T.C. Govindaswamy] 

Vs - 

1 	Union of India represented by 
the Secretary to the Government of India, 
Mm ist;ry of Communications, 
Depar I:meri t of T elecominun icati ons , New Del hi 

	

2. 	The Chairman 
Telecom Commission, New Delhi.. 

	

3. 	The Chief General Manager (Telecom), 
Kerala Circle, Trivandrum. 	 Respondents 

[By Advocate Mr C. Rajendrany SCGSC] 

Q..  

M.P. Gracy, W/ó Gee Verghese, 
Senior Telecom Operating Assistant (General), 
-O/o the Sub Divisional Engineer, Phones, Perumbavoor. 

Geetha Muraleedharan, W/o Muralidharan, 
Senior Telecom Operating Assistant, 
O/o the Sub Divisional Engineer/External II/Alaye. 

	

3. 	K. Radhakrishnan, S/o Late V. Kumara Kaimal, 
Senior Telecom Operating Assistant (Phones), 
Telephone Exchange, Perumbavoor. 

	

4. 	Ponnamma Than kan, W/o P.K, Thankan, 
Senior Telecom Operating Assistant (Traffic), 
Central Telegraph Office, Kottayam. 

	

5.. 	P. Muthusamy, S/o Perumal, 
Senior Telecom Operating Assistant (Telegraph), 
Central Telegraph Office, Kottayam. 

	

6. 	Prasaritha P,P, W/o K.C. Jayaraj, 
Senior Telecom Operating Assistant (Telegraph), 
Central Telegraph Office, Kottayam. 

I 
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7. 	W. Sujatha Katnath, W/o 3M. Kamath, 

Senior Telecom Operatlnq Assistant (General) 1  0/0 of the 
Sub Divisional Engineer/External/Telephones Mattaricherry.  - 

13.. 

 

M. Ambika, W/o D.G.Ashok Kumar, 
Senior Telecom Operating Assistant (General), 
(i/o the Sub Divisional 

9.. 	
Zeina Francis Di,rom, W/o Francis Durom, 
Senior Teleconni Operating Assistant/General 
Central Teleqrapf-i Off ice/Kochi/Mattanc t ierry  

10. 	
Mini VP., W/o Mopasang Valath, 
Senior- Telecom Operating Assistant 1  
Central Telegraph Office, Kottayam. 

1.1 . 	Arj tha Ramachanidra,., W/o Ramachandran, 
Se,ijr Telecom Operating Assistant (General), 
O/o the Sub Divisional Officer/Telecom Perumbavoor.  - 

.1.2. 	
Slidha E.V., W/o K.V. Vasudevan,, 
'3etj. Teleco,,, C)peratj,iq AssistantS 
0/c) the 

Sub f.)lvjsjonal Officer, Telecom, Perumbavoor.  
.13. 	

H. Ajaykuniar, S/o CM. Madhava Panicker, 
Senjot Telecon, Operating Assistant (Traffic), 
Central, Te].egrapt, Office, Kochj-16. 

(n,m,cta CI,mjdra,i , Sb Dan,odnrr, Ma I r 
Sei Jo, Ti' ecol,, Open-at I rig Ass I stan t (Phonec) 
010  the Sub Divisional Erlgineer/pho5 Pala. 

3, W/o MG. Sajeev, 

Senior releconi OPerating Assistant (Teleigraph), 
Teleqra1:>I, Offic, Pala. 

S/o •.loepli - K.  
, ion 1 e I ecoin Open at: i rig AssIstant (Phones) 

0/() the SUE) Divisional Engineer, External-i, 
Felephor,p Exchange Building, Aluva. 

.1.7. 	V.P.. Rajan, 3/0 Late K.N. Padmanabha Pillal, 
c'nj')r leleco,,, Operating Assistant (Phones), 

0/c) the Dlvi ci ona I. Engi ricer/phones, 
Aluva 	

Applicant 

COy Advocate Mr T0 Govindaswamy] 

Vs - 

of India represented by 
tI,c' Sc' - : r et:.ar y to the Gover'nu,ei,t of I ndi a. 
II I,, ist:iy of Coiwr,u,, icatiori5, 
t)epa r t:nio, , t of Fe i econn,rnun I, cat loris New Del hi 

The Chairmar,, 
lelecorn Commission 

Del hi 

The Chief General Manager (Telecom), 
Kerala Circle, Trivandr,JnL 

Respondents 

[By Advocate Mr C. Rajendran, SrCGSC] 
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QQL22.. 

A. Baby John, S/o V. Augustion, 
Senior TOA (0), 
ON the General Manager, 
Telecom District, Kollam. 

P. Sreekumari, D/o G.. Balakrishna Pillal, 
SS. (0), 0/o the General Manager, 
Telecom Distrtict, Kollam. 

3. 	A. Treessamma, D/o P. Antony, 
Senior TOA (Genl), 0/o the General Manager, 
Telecom District, Kollam. 

1.. 	S. Ambily, D/o B. Sadasivan Pillai, 
Senior TOA (G), 0/0 the General Manager, 
Telecom District, Kollam.. 

.5. 	N.. Gopinathan Pillal, S/o ft. Narayana Pillal, 
Senior T.OA(P), 0/o the Sub Divisional Engineer, 
Phones, Punalur. 

K. 	Deena, 	D/o N. 	Krishnan, 
Senior TOA 	(G), 	0/o the General Manager., 
Telecom District, 	Kollam.. 

7. C. 	Prabhakurnari, 	D/o S. 	Chandrasekharan, 
Senior TOA 	(G), 	0/0 the General Manager, 
Telecom District, 	Kollam. 

S. . 	 K.G. 	Sreekuari, 	D/o K.P.. 	Kumara Pillai, 
SS(0), 	O/o the General Manager, 
Telecom District, 	Kol.lam.. 

 A.. 	SasilekhaThankahi, 	D/o K. 	Bhaskarari, 
Senior TOA(G), 	0/o the General Manager, 
leleconi District, 	Kol lam. 

 S. 	(--'ieetha Devi, 	0/0 N. 	Sivarama Kurup, 
DSP, 	TOA 	(G), 	0/o the General Manager, 
Telecom District,.Kollam. 

A.J.Leela, 	D/o ianardhanan.K, 
Senior TOA.(G), 	0/o the General Manager, 
Telecom District, 	Koilam. 

.12.. K. 	Jayalakshmj, 	D/o R.V. 	Krishnan, 
Senior •TOA 	(G), 	0/o the General Manager, 
Telecom District, 	Koilam, 

13 Sheeba Benjamin, 	D/o Mathew P.T., 
Senior TOA(G), 	0/o the General Manager, 
T e I cc om 0 i st r i. c t, 	K al 1 a in. 

.1.4. 	N. Navakurnari, 0/0 G. Narayanan, 
Senior TOA(G), ON the General Manager, 
Telecom District, Kollam, 

15, 	Valsala S. Nair, D/o K..S. Parameswaran Pillal, 
Senior TOA, 0/0 the General Manager, 
Telecom District, Kollam. 
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1.6. 	
flasfaa D'egum, D/o Abdul Hakkjrn, 
Senior TOA(G), 0/0 the General Manager, 
Telecom District, Kollam. 

17. 	M. VavicI,j 	.0/0 Velutha Kunjti, 
Senior TOA(G), 0/0 the General Manager, 
Telecoiji District, Kollani. 

3 - Mu r iip, S/O T. San ka r a 1 1 ugam, 
Senior bA (P), 0/0 the General Managei• 
leleconi District, Koilam.. 

.19. 	
Janet Sudha D/o John Scaria 

Senior TOA(p), 0/o the General Manager 
Telecom District Koll am  

20.. 	
(LAnandavaijy, D/o A. Naraya,ian 
Srni 	TOA (ci), 0/0 the Gerperal Manage,, 
I'?]:eCofr, t)ist:rlct, Kol lam. 

S/o P. Ramakrjsjinan Naii, S 0 1 - , 1r,r IOA (ci), (i/o the General Manager,  1e1,ii Oistrjct- 	Kollan, 

I.. at: I ii ka Kurj,a r I , fl/a Than kappan, Ma i r, 
SetLlor TOA(ci) , 0/0 the Telecon, District Kol I am. 

K.R Ganga, 0/0 P.. Sarikara Pillal, Senior TOA (ci), 0/o the General Manager, 
rI?IecO,l, District, Kollam. 

21 	j i .. 11. 	110I,;(,,(Ja 	3/a Naray.illin Na in 
Ser,Ir), IDA ((i), 0/0 the General Manager, 

 Telecom 0lstrict, Kollam.. 

2 	 ci,-tiqan 	0/a V. Oivafr.arar, 
i t I OA (ci) , (i/o the 1  nera I Mamiage, bejeconi l)istrict, Kolla,,, 

H.. 	3q thyn,,, 3/o (L 	Han,00, 
Senior TOA(p), (i/o the Sub Divisional Engineer, 
F&C, Kolia,,, 

27. 	I.p. Parriacharicirati 	S/o K Rarnan, Senior TUA (ci), 
0/0 the Sub Divisional Engineer, i:)110,.1e 	Oachj ra 

3 ..Ja Eaja Ku,j,arj 	I)/o TP. Sivaranian, Hair, 
Se,i jar IDA (P) , (i/o the Sub Divisional Engineer, 

 Oac hi r r3 - / 

V - V,,u, S/o V - ye i ayu,dJ,;r, Na in 
3o1 

i a, 1 DA (P) , 0/0 the SDEE T&C, Kol lain. 

V 	Gopj.r , at:tin,., 	S/o V.S. Velupjllaj 
SeIijor TOA (P), 0/0 

the Sub Divisional Engineer, r::xterr,ai. 1. Kol lam. 

	

31.. 	.ioj I Mathetq Abraham,,, 3/ Abrihan, Joshew SPflIc)r FDA(G) 0/0 the Sub Divisjo,,al Engineer,  Pht,e 	(West) , Kol Ian,. 

	

32. 	CL Aravj , ,daksha,i Pillaj, 3/0 V. Got,aIa Pillai, 

he I econ 
ifiA (0)., (i/o the Sub Divisional Off ir.er 
, Koll ant - 
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K. Jyothi Kumar, S/c K. Kunjiraman Pillal, 
Senior TOA (G), O/o the SUb DlvisionalEngineer, 
Central, Kollam.. 

G.L. Lali, .0/0 Gopalan, 
Senior TOA (G), O/ô the General Manager, 
Telecom District, Koilam.. 

0. Sheela, D/o R. Thulaseedharan Pillai, 
Senior TOA (G), 0/0 the General Manager, 
Telecom District, kollam. 

R. Seethalekshmy, D/o M. Ramashenoy, 
SS (0), ON the General Manager, 
Telecom District, Kollam. 

Ruby Jose, D/o T. Varghese, 
Senior TOA (G), O/ô the General Manager, 

- 	Telecom District, Kollam. 

33. 	V. Chandrakala, D/o Venketesh Naik, 
Senior TOA (G), 0./o the General Manager., 
Telecom District, Kollam. 

39.. 	T.V. Usha, D/o T.V. Veeraraghava Acchariar, 
Senior TOA (P), 0/o the General Manager, 
Telecom District, kollam. 

P. Rerna Devi, D/o K. Raghavan Pillai, 
Senior bA (G), 0/0 the General Manager, 
Telecom District, Kollam. 

Accamma Wilson, 0/0 J. Cheriyan, 
Senior TOA (P), Office of the OT, Kundara, Kollam. 

K.. Sunanda, D/o R. Kuttappan, 
Senior TOA (G), 0/o the General Manager, 
Telecom District, Kollam.. 

Laly T. Thomas, 0/c T.J, Thomas, 
Senior TOA (G), 0/0 the Sub Divisional Engineer, 
Commercial, Adoor. 

C. Dileep Kumar, S/o S. Chellappan Nair, 
Senior TOA (G),O/o the Sub Divisional Engineer, 
External East-Il, Kollam. 

K. Baburajan, S/o A. Kochukunju, 
Senior TOA (G), 0/o the General Manager, 
Telecom District, Kollam.. 

Suma R. Nair, 0/c Karunakaran Pillai, 
Senior TOA, 0/0 the General Manager, 
Telecom District, Kollam. 

Applicants 

[By Advocate Mr Shafik Abdul Khadir] 

Vs. 

1. 	The Chairman, Telecom Commission, 
Sanchar Bhavan, New Delhi. 
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The Chief General Manager, Telecom, 
Kerala Circle, Trivandrum 

Union of India represented by 
the Secretary, Ministry of Communications 
New Delhi. 	 ,  

[By Advocate Mr. C:. Rajendran, Sr..CGSC] 

	

1.. 	I3abu Kuttiyll, 5/0 Late Chandran Kuttiyjj, Senior T.O.A. (P), 
0/a the Divisional Engineer Phones ii, 
Thrissur. 

Antony K..K.., S/o K.P. Kochappu, 
Senior T.0..A (P), E 10 B, 
Telephone Exchange, Thrjssur.. 

Anantha Narayanan IV, 3,1° 
K.N. Venkjta Raman, Senior T.0..A (P), 0/0 the 

Sub Divisional Engineer, Computer, GMT, Thrissur-20 

Prameela p. 0/0 P. Oevakj Amma, Senior io 	(P), E 10 B, 
lelephone Exchange, Thrissur. 

Lekha TM, D/o Thkkooth Kalarjckal 
Late T.R. Muralidharan, 
Senior T..O..A (P), 0/0 the General Manager, 
Telecom, Thrissur. 

Ajit P, S/o Late P.v. Padmanabhar, 
Senior i.o.. (P), O/o the JTO 
(OcB-RSU) Prinjanam 

Santha P, D/o Late K. Balakrjshnan Nair, Senior T..0..A (G), 
o/o the SDOT, Thrjssur.  

Reena Francis, 0/o K.C. Francis, 
Senior T..0..A (P), 

O/o the DE OCB (H ICE), Thrissur. 

Usha C. D/o U. Nelakanda Henon, 
Senior T..0..(p), O/o the 

SDE OCB (Mtce), Thr i ssu r - 

Paul F. Chethalan, Sb HJ. Francis, 
Senior TOA (P), 
0/o the SDE Trunks, Thrissur.. 

ii.. 	
Jayasllree Prabhakaran 0/a K. Govindan Hair, 
Senior T0,A (0), 

0/0 the General Manager, Telecom, Thrissur. 

Mariamma H..), 0/0 H.P. Joseph, 
Senior T.O..A (0), 

0/o the General Manager, Telecom, Thrjssur.. 

S].aja H, D/o Raman Hair, 
Senior T.o..A (0), 
0/0 the General Manager, Telecom, Thrissur. 
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14. 	K..B. Sreeranjani, 0/0 K. Bhaskara Menon, 
Senior T.0..A (G), 
0/0 the General Manager, Telecom, Thrissur. 

15.. 	Sathya Lakshmi. ..C, D/o P..K.. Rajagopalan Nair, 
Senior T.0.A (G), 
0/0 the General Manager,Telecom, Thrissur.. 

Rajithamaril, 0/a K. Subramanian, 
Senior T.0.A (G), 
0/o the General Manager, Telecom, Thrissur. 

K.S. Prasanna, 0/a K.. Sankaran, 
Senior T..0.A (P), 
0/a the General Manager, Telecom, Thrissur. 

Girija K.A, D/o Late V. Ayappan, 
Senior T..0.A.., 
0/0 the General Manager, Telecom, Thrissur. 

Vasantha Gopalakrishnan, 
D/o Late S. Raghavan Eliyidom, Senior T.0..A (0), 
0/0 the General. Manager, Telecom, Thrissur. 

Rema.C, D/o Late N. Chidambaran, 
Senior T..0..A (0), 
O/o the General Manager, Telecom, Thrissur. 

21.. 	Annie George, W/o A.D. George, 
Senior T..0..A..(G), 
0/o the General Manager, Telecom, Thrissur. 

22, 	Vimala K.N, W/o P.s. Parameswaran Narnboodiri, 
Senior T.0.A (G), 
0/0 the General Manager, Telecom, Thrissur. 

Gouri MK, D/o M,K.. Vasudevan Namboodiri., 
Senior T,0..A (0), 
0/0 the General Manager, Telecom, Thrissur. 

Tina Roy, D/o Late T.O. Jose, 
Senior T,0..A (0), 
0/o the General Manager, Telecom, Thrissur. 

Antony C.V, S/o Late C.K. varkey, 
Senior T.0.A (G), 
0/o the General Manager, Telecom, Thrissur. 

Radhabai P.A., 0/a P.A. Appu, 
Senior T.0..A (P), 
0/0 the General Manager, Telecom, Thrissur. 

Sreedevi M.Menon, D/o Late 0.0, Menon, 
Senior T..0..A (0), 
0/0 the General Manager, Telecom, Thrissur. 

Juliet Samuel. ,P, D/o P.M. Samuel, 
T..0.A, 0/o the Sub Divisional Office, 
Telecom, Kandassankadavu - 

Sumathy MK, W/o P,K. Santheesh Gabu, 
Senior T0..A (0), 0/o the Sub Divisional Officer, 
telecom, Kandassankadavu.. 
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30.. 	Jacob..VJ, 8/0 V..C.. Jose, 
Senior TO.A (P), O/o the 310 R-U, 
Pavathur Under SDE RLU, Guruvayur.  - 

3.1. 	Sudha P, W/o Nandakumar.K, 
Senior T..O..A. (P), Telephone Exchange, 
Kandassan kadavu - 

32.. 	Lila K..S., D/o K.K. Sidharthan, 
Senior T..O 	(P), 
Telephone Exchange, Pariyaram.. 

33, 	Girija 1, D/o P. Appukuttan Nair, 
Senior T.04 (P), ON the Commercial Officer III, 
General Manager, Telecom, Thrissur.. 

Edtard John, S/o A.J. James, 
Senior T..O..A (P), Thrissur Trunks, 
Telephone Exchange, Thrissur.  

Savithry P,R, D/o P..R.. Raman, 
Senior T.O..A,(P), Telephone Exchange (RLU), 
Punnayu rku lam.. 

36,. 	Sreeja M..R., D/o M.V. Ramari, 
Senior T..0.A (P), RLU, 
Telephone Exchange, Alagappa Nagar.. 

Usha K. Hair, D/o K. Krishnan Kutty Nair, 
Senior T.0..A (0), 0/0 the Sub Divisional. Engineer 
Phones (External), Ayyanthole, Kanattukara, Thrissur. 

Sathidevi E..R, 0/o E.P. Raman Namboodhiri., 
Senior TO..A (P), 0/0 the Sub Divisional Engineer; 
(Headquarters), Telecom, Irinjalakuda.. 

Jose A.A.., S/o A,K. Aantony, 
Senior T.o 	(P), Telephone Exchange, 
I:: ) azhayannoor. 

40, 	Kanchana K.I3 	D/o KN. I3alan, 
'iior i.0.A (P), Telephone Exchange, 

Vel lanqal loor. 

4:1. 	Mary MC, W/o Sebastian C.A.., 
Senior T..0..A (0), O/o the Sub Divisional Officer, 
Telecom, Kandassarikadavu 

Remani V..K,, W/o Sreedharan P..R, 
Senior T.0..A (0), )/o the General Manager, 
Telecom, Thrissur. 

Sree.jith N..13., S/o Late Bhaskaran M.M, 
Senior T.0..A (1), 0/of the IT..I, i/C., 
Central Telegraph Office, 
I rinj alakuda, 

A.M. Girija, D/o A. Madhusudhana Panicker, 
Senior T.0..A (1), 0/o the 3..T..0, I/C, 
Central Telegraphe Office, Irinjalakuda. 

Ajithkumar K, S/o K.V. Sekhara Menon, 
Senior T..0..A (T), 0/o the J,T..O, I/C, 
Central Telegraph Office, Irinjalakuda, 
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46. 	K..M.. Subhadra, D/o N. Vijayakumar, 
Senior T,O..A (T), O/o the J..T.O. I/C, 
Central Telegraph Office, Irinjalakuda. 

	

47.. 	Baby V.K, W/o C.K. Manoharan, 
Senior T..O..A (1), 0/of the 3..T..0, I/C, 
Central Telegraph Office, Irinjalakuda.. 

	

48. 	Sujatha P.13.., D/o P.K.B. Nambissan, 
Senior T..O..A (G), O/o the General Manager, 
Telecom, Thrissur. 

49.. 	Usha K, 	0/0 K.K. 	Prabhakaran, 
Senior 	T..O..A 	(G), O/o the Genral Manager, 
Telecom, 	Thrissur. 

50. 	Nirmala Devi, 	W/o Baiakrishnan.P, 
Senior 	T.O.A. 	(C), 0/0 the General Manager, 
Telecom, 	Thrissur. 

51.. 	Elizabeth Wilson, W/o Wilson Mathew, 
Senior 	T.0..A 	(P), o/o the General Manager, 
Telecom, 	Thrissur.  - 

	

52. 	Devacias Nair,C, S/o N.P. KrishnankuttY Nair, 
Senior T..O..A, 0/0 the General Manager, 
Telecom, Thr i. ssu r 

Applicants 

[By Advocate Mr Shafik M.A.J 

Vs. 

1 	T he C ha I rman 
Telecom Commission, New Delhi. 

	

2. 	The Chief General Manager, Telecom, 
Kerala CircLe, Trivandrum. 

	

3. 	Union of India represented by 
the Secretary, 
Ministry of Communications, New Delhi. 

Respon dents 

[By Advocate Mr C. Rajendran, Sr.CGSCJ 

QQL22. 

	

1. 	P.T. Joseph, S/o P..V. Thomas, 
Senior T.O.A (P), 
o/o the Sub Divisional. Engineer (Indoor), 
Telephone Bhavan, Cherthala. 

C.A. Girija Kumari, D/o K. Krishnan Nair, 
Senior T,0,A (G), 
o/o the Sub Divisional Engineer (P), 
Thycattussery. 

R. Lathakumari, 0/0 N. Ramakrishna Panicker, 
Senior T.O.A (P), 
ON the SOOT, Aroor. 

	

4. 	KS. C)mana, D/o K.R. Papppunni Nair, 
Senior T.O.A (P), 
0/0 the Junior Telecom Officer (Indoor), Aroor. 
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5. 	S. Vijayamrna, 0/a K.C. Bhaskaran, 
Senior T.0.A (G), 0/0 the Sub Divisional Engineer (P), 
Cherthala. 

6.. 	T. Sumangala,n 0/0 Arumughan, 
Senior T..0.A (P), 
0/a the Sub Divisional Engineer (P), 
Cherthala.. 

7, 	NI. Sreekala Panicker, D/o K.S. Mukunda Panicker, 
Senior T..0.A (P), Trunk Exchange, 

8.. 	La]itha V.R, 0/0 K. Kunjiraman, 
Senior T.0..A (P), Trunk Exchange, 
Aiappuzha. 

Prasanna Kumari.S, 
0/a V. I3alakrishna Pillai., 
Senior T.0..A (P), 
ON the D E (Telecom), Kayamkulam.. 

M. Nagaiekshmi, D/o S.. Madhava Menon, 
Senior T.0.A (P), 0/o the Sub Divisional Engineer (P), 
Arnbalappuzha. 

ii. 	Omaria Mathew, 0/0 Mathew, 
Senior T.0..A (P), 0/0 the Sub Divisional 
Engineer (Cables), Kayamkulam. 

A1.eyamma Ulaharunan, 0/0 Ulahannan, 
Senior T..0.A (P), Trunk Exchange, Alappuzha. 

M.A. S ihi, Sb M..M. Antony, 
Senior T.0.A. (P), Trunk Exchange, Alappuzha. 

A.S. Ajayakumar, S/o K.N. Sreedharan Nair, 
Senior T.0.A(P), Trunk Exchange, Alappuzha.. 

1%. 	Lyamma Mathe, 0/0 Francis Mathew, 
Senior T.0.A (P), Trunk Exchange, Alappuzha.. 

Devi ka Rarul .V 0/a P.. 3. Sarikar,  
Senior T .0 .A (P) , Trunk Exchange, Alappuzha 

P.Sudharsanan, S/o K.S. Purushan, 
Senior T..0..A (0), 

0/a the General Manager, Telecom, Alappuzha.. 

Balakrishnan Nair.P, S/o K.P. Parameswaran Pill.ai, 
Senior T.0.A (0), 0/0 the SDO (P), South Alappuzha. 

N . Saraswathi Antherjanam, W/o P.N. Vasudevan 
Namaboothiri, Senior T.0..A (P), 0/a the Divisional 
Engineer (Internal), A].appuzha. 

Baby Suseela, J/o Natesan K..N, 
Senior T.0..A (P), 0/a the Divisional Engineer 
(Internal), Aiappuzha. 

Renuka Devi,R, 0/0 D. Pararneswaran Hair, 
Snior T..0.A (0), 0/o the General Manager, 
Telecom, Alappuzha. 



1 .44.. 

	

22, 	Sujatha M.S, D/o Somanathan M.A, 
Senior T.O.A. (G), 0/0 the General Manager, 
Telecom, Alappuzha. 

	

23. 	M.3, Jayasree Kunjamma, 0/0 S. Nanappan Hair, 
Senior T0..A (P), 0/0 the General Manager, 
Telecom, Alappuzha, 

	

24, 	R. Girijadevi, 0/0 Raghavan Hair, 
Senior T..0.A (G), 0/0 the General Manager, 
Telecom, Alappuzha. 

	

25.. 	P. Ushadevi, D/o Govindankutty Hair S..K.., 
Senior T..0..A (P), E-10B MOF, 
Telephone Bhavan, Alappuzha.. 

	

26. 	S. Sasilcala, D/o Nàrayana Pillaj P..K, 
Senior T..O.A (P), E-10B MDF, 
Telephone Bhavari, Alappuzha. 

Applicants 
it Z to 	 jiteci 	ttiU' 	ttLorLz e cj 

[By Advocate Mr C.S.G. Hair].. 

Vs. 

1. The Chairman, 
• Telecom Commission, 

Sancha,- Bhavan, 	New Delhi, 

2.. The Chief General Manager., Telecom, 
Kerala Circle, 	Trivandrum.. 

3. Union of India represented by 
• the Secretary, 

Ministry of' Communications, New Delhi. 
Respondents 

[By Advocate Mr C. 	Rajendran, Sr.CGSC] 

I. Vijayalakshmj P, W/o Narayanan Hair, 
Senior Telecom Operating Assistant (G), 
0/0 the Sub Divisional Engineer (Phones), 
External, 	Parur. 

2.. Ajithakumari S..R, W/o K. Balachandran, 
Senior Telecom Operating Assistant (G), 
O/o the Sub Divisional Engineer (Admn.), 
Telecom, Kochi-31. 

3, J. Geetha Devi Amma, W/o P. Sreekumar, 
Senior Telecom Operating Assistant (G), 
0/0 the TRA-5A, O/o the General Manager, Telecom, 
Convent Junction, Kochi. 

4,. V.3.. 	Anandavally Amma, W/o M.C. Sreedharan Panictckar, 
Senior Telecom Operating Assistant (G), 
0/o the PGMT, Catholic Centre, Kochi-31, 

5. Christy Paul, W/o Jiju Mathew, 
Senior Telecom Operating Assistant, TRA3, Kochi. 
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6. 	Rosamma Xavier, W/o Xavier Paul, 
Senior Telecom Operating Assistant, 
O/o the Sub Divisional Engineer (Phones), 
External, Panampilly Nagar, Kochi-36.. 

V.J. Jasmin, W/o C..S. Gilbert, 
Senior Telecom Operating Assistant, 
O/o the PGMT, Ernakulam, 

Marys A..M.., W/o K.S. Paulose, 
Senior Telecom Operating Assistant, 
Office of the PGMT, Ernakulam.. 

Applicants 

iE3y Advocate Mr. M.R. Rajendran Nair] 

Vs.. 

1.. 	Union of India represented 
by the Secretary to the Government of India, 
Ministry of Communications, New Delhi, 

2, 	Chairman, Telecom Commission, New Delhi. 

3.. 	Chief General Manager, Telecom, kerala Circle, 
Trivandrurii.. 

Respondents 

[t3y Advocate Mr C. Rajendran, Senior CGSC] 

U..A687J99 

1.. 	K.S. Peethambaran Nair, 
Senior Telecom Operating Assistant (Phones) 
0/0 the Sub Divisibnal Engineer, Telecom, 
Palace Road, Aluva, 

2.. 	3.. Sheela Dcvi., 
Scni.or Telecom Operating Assistant (General), 
0/0 the Sub Divisional, Engineer, External, 
E rnaku lam - 

3 	V S N i rma 1 a Ku ma ri 
Senior te].ecom Operating Assistant (General.), 
ON the Sub Divisional Engineer, External, 
Angamal i - 

N..K.. Valsal.a,, 
Senior Telecom Operating Assistant (General), 
ON the Sub Divisional Engineer, Phones, 
kalady.. 

Venu. M, 
Senior Telecom Operating Assistant (General), 
ON the Director, Maintenance, 
Southern Telecom Sub Region, Ernakulam.. 

A. K. Darvin 
Senior Telecom Operating Assistant (General), 
O/o the Director Maintenance, 
Southern Telecom Sub Region, Ernakulam 
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P.S. Beena, 
Senior Telecom Operating Assistant (General), 
0/0 the Director Maintenance, 
Southern Telecom Sub Region, Ernakulam. 

Sherly Varghese, 
Senior Telecom Operating Assistant (General), 
0/0 the Sub Divisional Engineer (Phones), 
Kothamangalarn. 

A.V. Koyakutty, 
Senior Telecom Operating Assistant (Phones), 
0/0 the Sub Divisional Engineer (Commercial) Phones, 
Telephone Exchange, Aluva. 

Santhamma Purushan, 
Senior Telecom Operating Assistant (Telegraph), 
Telecom Centre, Perumbavoor. 

	

1.1. 	Etty D'Silva, 
Senior Telecom Operating Assistant, 
Central Telegraph Office, Mattancherry, 
Presently on deputation at Telegraph Office, 
Wiilingdon Island, Kochi.. 

Shaji Thomas, 
Senior Telecom Operating Assistant (General), 
0/0 the Sub Divisional Engineer Cables Central, 
Panampilly Nagar, Kochi. 

M.B. Geetha, 
Senior Telecom Operating Assistant (Phones), 
O/o the Sub Divisional Officer, Telephones, 
Mulanthu ruthy - 

Pushpalatha M.S, 
Senior Telecom Operating Assistant (Phones), 
Telephone Exchange, Vyttila. 

	

I.S. 	Ushadevi K.G, 
Senior Telecom Operating Assisant (Phones), 
Telephone Exchange, Ayyappankavu - 

Applicants 

[By Advocate Mr T.C. Govindaswamy] 

Vs. 

	

1.. 	Union of India represented by 
the Secretary to the Government of India, 
Ministry of Communications, 
Department of Telecommunication, New Delhi. 

The Chairman, 
Telecom Commission, 
New DelhL 

The Chief General Manager (Telecom), 
Keral.a Circle, Trivandrum. 

Respondent. 

[By Advocate Mr C. Rajendran, Sr. CGSC] 

The applications having been heard on 3..8.2001, the 
Tribunal on the same day delivered the following: 
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Q_L..Q_._a 

Since the issue involved is identical.in  all these OAs, 

all these OAs were heard together and are disposed of by this 

common order.. 

2.. 	Applicants in O..A..426/99 seek the following reliefs: 

"(i) To declare that the provisions in column No..12 of 
schedules to Junior Telecom Officers Recruitment Rule 
1996, to the extent it excludes Senior Telecom Office 
Assistants with prescribed qualification for direct 
recruitment as junior Telecom Officers, from the feeder 
category of Junior Telecom Officers for appointment by 
transfer/promotion is ultravires Article 14 & 16 of the 
Constitution of India; 

To direct the respondents to 	consider 	the 
applicants f or appointment by transfer/promotion as 
Junior Telecom Officers against the whole 50% vacancies 
of Junior Telecom Officers, along with others eligible 
without discrimination. 

Grant such other reliefs as may be prayed for and 
the Court my deem fit to grant, and 

Grant the cost of this Original Application.." 

3. 	Applicant in O..A. 427/99 seeks the following reliefs 

"(i) To quash Annexure Al, 

To declare that the provisions in column No.12 of 
the schedule to Junior Telecom Officers Recruitment 
Rules, 1996, to the extent it excludes Technical 
Supervis o r: s , 'from the feeder category of Junior Telecom 
Officers 	for appointment by transfer/promotion is 
ultravires Article 14 & 16 of the Constitution of 
India; 

To direct the respondents to consider the 
applicant for appointment by transfer/promotion as 
.:lunior Telecom Officers against the whole 0% vacancies 
of Junior Telecom Officers, along with others eligible 
without discrimination. 

Grant such other reliefs as may be'prayed for and 
the Court may deem fit to grant; and 

Grant the cost of this Original Application.. 

4. 	Applicants in O.A..422/99 seek the following reliefs: 



(a) Declare that the denial of consideration for 
promotion to the applicants to the cadre of Junior 
Telecom Officers is highly arbitrary, discriminatory 
and unconstitutional, 

(h) Call for the records leading to the issue of 
Annexur'es A3 and A4 and quash the same to the extent 
they deny consideration to the applicants for promotion 
as Junior Telecom Officers on par with Telecom 
Technical Assistants, 

(c) Call for the records leading to the issue of 
Annexure AS and quash the same to the extent it denies 
consideration 	to 	the 	Senior. Telecom 	Operating 
Assistants for promotion to the post of Junior Telecom 
Officers against 35% quota, 

(d) Declare that the applicants are eligible to he 
considered for promotion as Junior Telecom Officers on 
par with Telecom Technical Assistants against 35% quota 
vacancies, 

(e) Direct the respondents to consider the applicants 
for promotion against 35% quota vacancies in the cadre 
of Junior Telecom Officers reflected in Annexure AS and 
to grant the consequential benefits thereof, 

(f) Direct the respondents to consider the applicants 
for promotion as Junior Telecom Officers on par with 
Phone Inspectors/Transmission Assistants/Auto Exchange 
Assistants and Wireless Operators having the requisite 
qualification meant for direct recruitment and to grant 
the consequential henef i. ts thereof; and 

(g) Pass such qther orders or directions as deemed 
just, fit and necessary in the facts and circumstances 
of the case, 

5. 	Applicants in 0A479/99 seek the following reliefs: 

Declare that the denial of consideration for 
promotion to the applicants to the cadre of Junior 
leleconi Officers is high].y arbitrary, discriminatory 
and unconstitutional, 

Call for the records leading to the issue of 
Annexure A3 and A4 and quash the same to the extent 
they deny consideratiomi to the applicants for promotion 
as Junior Telecom Officers on par 	with 	Telecom 
Technical Assistants, 

Call for the records leading to the issue of 
Armnexure AS and quash the same to the extent it denies 
consideration 	to 	the 	Senior 	Telecom 	Operating 
AssistanIs for promotion to the post of Junior Telecom 
Officers against 351 quota, 

Declare that the applicants are eligible to be 
considered for promotion as Junior Telecom Officers on 
par with Telecom Technical Assistants against 35% quota 
vacancies, 
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Direct the respondents to consider the applicants 
for promotion against 35% quota vacancies in the cadre 
of Junior 	Telecom Officers reflected in Annexure AS 
and to grant the consequential benefits thereof, 

Direct the respondents to consider the applicants 
for promotion as Junior Telecom Officers on par with 
Phone Inspectors/Transmission Assistants/ Auto Exchange 
Assistants and Wireless Operators having the requisite 
qualification meant for direct recruitment and to grant 
the consequential benefits thereof; and 

Pass such other orders or directions as deemed 
just, fit and necessary in the facts and circumstances 
of the case.. 

Applicants in O..A..483/99 seek the following reliefs: 

Declare that the denial of consideration for 
promotion the applicants to the cadre of Junior Telecom 
Officers is highly arbitrary, 	discriminatory 	and 
unconstitutional, 

Call for the records leading to the issue of 
Annexures A3 and A4 and quash the same to the extent 
they deny consideration to the applicants for promotion 
as 	Junior 	Telecom Officers on par with Telecom 
Technical assistants, 

Call for the records leading to the issue of 
Annexure AS and quash the same to the extent it denies 
consideration 	to 	the 	Senior 	Telecom 	Operating 
Assistants for promotion to the post of Junior Telecom 
Officers against 35% quota, 

Declare that the applicants are eligible to be 
considered for promotion as Junior Telecom Officers on 
par with Telecom Technical Assistants against 35% quota 
vacancies, 

Direct the respondents to consider the applicants 
for promotion against 35% quota Vacancies in the cadre 
of Junior Telecom Officers reflected in Annexure AS and 
to grant the consequential benefits thereof; and 

Pass such other orders or directions as deemed 
just:, fit and necessary in the facts and circumstances 
of the case. 

Applicants in O..A.534/99 seek the following reliefs: 

To call for the records relating to Annexures Al to 
A3 and to declare that the denial of consideration for 
promotion to the applicants to the cadre of 3TOs is 
highly arbitrary, discriminatory and unconstitutional, 

To declare that the applicants are also entitled 
For consideration for promotion to JTOs in the 35% 
qualifying Screening Test meant 	for 	departmental 
candidates on par with TTAs, 
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To direct the respondents to consider those 
Sr..TOAs who are having the qua].i:f ication prescribed f or 
direct recruitment as a.Walk-in Group and grant them 
promotion to the cadre of JTOs as has been done in the 
case of PIs/AEAs/WO, etc., 

To issue such other appropriate 	orders 	or 
directions this Honourab].e Court may deem fit, just and 
proper in the circumstances of the case; and 

To grant the costs of this Original Application. 

8. 	Applicants in 0A544/99 seek the following reliefs: 

"(i) To call for the records relating to Annexure Al to 
A3 and to declare that the denial of consideration for 
promotion to the Applicants to the Cadre of JIOs is 
highly arbitrary, discriminatory and unconstitutional 

(ii) To declare that the applicants are also entitled 
for consideration for promotion as JTOs in the 35% 
qualifying Screening Test meant 	for 	Departmental 
candidates on par with hAs.. 

(iii)To declare that the exclusion of Sr. 	TOSs from 
the Feeder category for promotion to the Cadre of JTOs 
from the 35% quota in Annexure Al is illegal, arbitrary 
and violative of Articles 14 and 16 of the Constitution 
of India and to quash Annexure Al consequent to the 
above declaration - 

To direct the Respondents to consider those STOAs 
who are having the qual if ication prescribed for direct 
Recrujtrrierit as a Iaik-in-Group, and grant them promotion 
to the cadre of JTOs as has been done in the case of 
PIS/AEAs/WOS etc. 

To 	issue 	such other appropriate orders or 
di.rectjoris this Hon'ble Court may deem fit just and 
IDroper in the circumstances of this case; and 

To award costs of this Original Application." 

9,. 	Applicants in OA641/99 see the following reliefs: 

"(i) To declare that exclusion of Senior Telecom 
Operatjrjg Assistants from the feeder category for 
promotion to the Cadre of Junior Telecom Officers from 
the 35% quota in Annexure Al is illegal, arbitrary and 
vidlative of Articles 14 and 16 of the Constitution of 
India and to quash Annexure Al consequent to the above 
declaration, 

(ii) To call for the records relating to Annexure Al to 
A3 and to declare that the denial of consideration for 
promotion to the Applicants to the Cadre of Junior 
Telecom Officers is highly arbitrary, discriminatory 
and unconstitutional, 
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To declare that the Applicants are also entitled 
for consideration f or promotion as Junior Telecom 
Officers in the 35% qualifying Screening Test meant for 
Departmental candidates on par.with Telecom Technical 
Assistants, 

To direct the Respondents to consider those Senior 
Telecom Operating Assistants who are having the 
qualification prescribed for direct Recruitment as a 
Walt-in Group and grant them promotion to the Cadre of 
Junior Telecom Officers as has been done in the case of 
PIs/AEAs/WOs, etc, 

To issue such other 	appropriate 	orders 	or 
directions this Honourable Tribunal may deem fit, just 
and proper in the circumstances of the case; and 

To award costs of this Original Application.." 

1.0. 	Applicants in O.A,673/99 seek the following reliefs: 

To declare that the provisions in column No.12 of 
Schedules to Junior Telecom Officers Recruitment Rules 
1996, to the extent it excludes Senior Telecom Office 
Assistants with prescribed qualification for direct 
recruitment as Junior Telecom Officers, from the feeder 
category of Junior Telecom Officers for appointment by 
transfer/promotion is ultravires Article 14 and 16 of 
the Constitution of India, 

To direct the respondents to 	consider 	the 
applicants for appointment by transfer/promotion as 
Junior Telecom Officers against the whole 50% vacancies 
of Junior Telecom Officers, along with others eligible 
without discrimination, 

Grant such other reliefs as may be prayed for and 
the Court may deem fit to grant; and 

Grant tea costs of this Original Application.. 

ii.. 	Applicants in O.A,687/99 seek the following reliefs: 

(a)Declare 	that 	the denial of consideration for 
promotion to the applicants to the cadre of Junior 
Telecom Officers is highly arbitrary, discriminatory 
and unconstitutional, 

(b) Call for the records leading to the issue of 
Annexures A3 and A4 and quash the same to the extent 
they deny consideration to the applicants for promotion 
as Junior Telecom Officers on par with Telecom 
Technical Assistants, 

((:,) Call for the records leading to the issue of 
Anriexure A5 and quash the same to the extent it denies 
consideration to the Senior Telecom Operating 
Assistants for,  promotion to the post of Junior Telecom 
Officers against 35% quota, 
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Declare that the applicants are eligible to be 
considered for promotion as Junior Telecom Officers on 
par with Telecom•Technical Assistants against 35% quota 
vacancies, 

Direct the respondents to consider the applicants 
for promotion against 35% quota vacancies in the cadre 
of Junior Telecom Officers reflected in Annexure A5 and 
to grant the consequential benefits thereof, 

Direct the respondents to consider the applicants 
for promotion as Junior Telecom Officers on par with 
Phone Inspectors/Transmision Assistants/Auto Exchange 
Assistants and Wireless Operators having the requisite 
qualification meant for direct recruitment and to grant 
the consequential benefits thereof; and 

Pass such other orders or directions as deemed 
just, fit and necessary in the facts and circumstances 
of the case, 

Respondents have filed detailed reply statements, 

After having argued the matter at length by the learned 

counsel for the applicants, l"earned counsel appearing for the 

oiiicjal respondents drew our attention to the order of the 

Bangalore Bench of this Tribunal in OA 235/99 (H.G.Balaji Rao & 

3 others Vs. Secretary, Department of Telecommunications, New 

Delhi) and another. The Bangalore Bench of this Tribunal in OA 

235/99 has stated thus: 

fl 

3. 	In O.A.15 of 1998 the applicants therein who also 
belong to Senior TOA Cadre, had sought for a direction 
that their cadre should also be included in the 35 per 
cent quota.. That application was considered along with 
another O.A. No.73 of 1997. In O..A.No.73 of 1997 this 
Bench has discussed various aspects and has held that 
it is the prerogative of the Government to decide as to 
which cadres should be made the feeder cadre to a 
promotional post and as to what eligibility conditions 
shoul.d be imposed in respect of each cadre and that the 
Tribunal cannot interfere with that policy decision 
taken by the department nor can any direction of the 
nature sought for be given by the Tribunal. It was 
also pointed in the order in O..A..No.15 of 1998 that the 
recruitment rules for the various categories are 
different and that all those cadres cannot he treated' 
as equal cadres for the purpose of promotion to the 
higher post. By the mere fact that prior to the new 
Rules, TTAs had also been included in the 15 per cent 
quota along with the cadre of senior bA, the 
applicants cannot claim a right to be included in the 
same quota in which the TTAs have been included in the 
new Rules. In O.A. No.15 of 1998 we gave opportunity 
to the applicants therein to approach the department if 
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they have a claim to be included in 35 per cent 
promotional quota either under clause (a) or under' 
clause (b) and that it would be for the department to 
consider their grievance and take such decision as is 
appropriate.. Giving 

I
that liberty, the prayer sought 

for by the applicants in that application was refused.. 
The view we have taken in the earlier case is that the 
cadre of Senior TOA and the other cadres havjnq 
separate recruitment Rules, senior TOA cadre cannot 
clai.m parity with the other cadres. The fact that the 
strength of the Senior TOA cadre is more than the 
strength of the TTA cadre would not be relevant while 
determining the validity of the Rules.," 

11. 	
We are in respectful agreement with the order of the 

F3angalore F3ench of the Tribunal. 

15, 	
Learned counsel appearing for the applicants submitted 

Lhat: the appli.canf:s may be permitted to submit representations 

to the Secretary, Department of Telecommunication, New Delhi 
in 

respect of their grievance. 

16. 	Accordingly, 	all 	these Original Applications are 

disposed granting liberty to the applicants to submit 

representjoris to the Se,cretary to the Government of India, 

Department of Telecomrnunic0,5 New Delhi , if they are so 

advised We hope that the Secretary, Department of 

Telecopjnjcatiois will consider the representations of the 

applicants if received with all the seriousness those 

represefltatiotis deserve. No costs.. 

Dated the 3rd of August, 2001. 

Sd/- 	 Sd!- 
(G.RAMAKRISHNAN) 	 (A.M.SIvADAS) 
ADMINISTRATIVE MEMBER 	 JUDICIAL MEMBER 
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